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National Police Commission

4051. PROF. P. G. MAVALANKAR: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether the National Police 
Commission have started functioning 
and deliberating as per their terms of 
reference;

(b) if so, whether the said Commis­
sion have given or are likely to give 
shortly one or more interim reports 
to the Government,-

(c) when is the Commission’s re­
port expected;

(d) whether the Commission are 
holding sessions in Delhi alone or 
elsewhere in the country and whether 
they are receiving comments and 
views from the public; and

(e) if so, broad details thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
Yes, Sir.

(b) The Commission has not yet 
given any interim report. The feasibL 
lity of submitting an interim report is 
under consideration of the Commit* 
sion.

(c) Examination of the issues arising 
Irom the wide terms of reference of 
the National Police Commission will 
require collection of considerable data 
and ground material before evolving 
specific recommendations. This will 
take time and it is too early to indicate
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